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CENTRAL ACMINISinAiiVc ihibUNAL, rniNuirAL BtN^h

UA r4o. i 1 u / i d yd

New ueihi , thisg/^h day of November, 2000
Hon'ble Shn KuidiP Oingn, MembervJ;
Hon'bie Shri ri-r. Singn, Membei (a)

ApD i "i can o

neepui iuc;i I

upendra i-rasad vadav ^
F-\7, Benind Bunaer buo i i c bcnoo i
oariba v l i icii , incw pc? i i t i

(By Shn O.K.ihaKur, Advocate)

versus

Union of Iridia, chrougLi

1 . becrepary

M1 n "i S P r y OT a a r i W a y

Rai i bnavan, new ue ihi

2. General manager

Northern Rai iway, uorannpur, ur

3. Divisional Rai lway Manager

NE R i y, bamaspipur, binaf ..

vuy Shri u.b. jain, Advocate)

ORUcp.'

by Shr 1 m . r . o i ngii

We find from the records that none has been

appearing on behalf of the applicant on the last several

occasions. None appeared even at the second cal l today.

2. The appl icant who claims to have worked as voluntary

ticket col lector for short period from 13. 1 1 .77 to

2.12.77 at Raghopur Station and agair^'from 9.12.77 to
15.2.78 at Sah'arsa Jn., has filed the present OA on

24.12.38, I.e. after a lapse of more than 30 years

praying for his re-engagement.

b. Keopuiiuenps nave i i leo oheir reply otating that tne

appiicanp nao never worKeo as contenoeo by pne appiicant

ano Pii0 OA IS nopeiessiy oari'ed by i imipation anu
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QcScrves to oe aisrmssea' oii that Hrouno aione. oi'iri

b.o. Jain, iearned counsel top the resDondents also

brought oO our notice tne decisions of the coordinate

Benches ot on is iriDunai dated 4.5.Z00G in OA No.

J ^ / I 3 d 3 a i I u I I . d . d d in vJA N O . 1 1 i / d'd 1 Pi V O i V 1 n g S 1 fu 1 I a i"

cases by which the said OAs were dismissed on the point

ui i imiuauioi i a ione. ne nas Turtiier cioed severa l other

judgements aecided by this Tribunal on the same issue

which were a! I dismissed.

4. we are in ful l agreement with the contention of the

learned counsel for the respondents. We are not

liici iiied to tawe a di Trereno view than the ones decided

■  li' the resuit. the Om is dismissed as iiit by

i imitation and being devoid of any merit. No costs.

(M.P. Singh) (Kui|dip sW,gh)
Membe r(A) Membe r(J)
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